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  The learned counsel for the review petitioner submitted that the present 
review petition has been filed by PGCIL for review of the Commission's order 
dated 27.9.2011 on the issues of Return of Equity, Operation and Maintenance 
Expenses and Cost of Initial Spares. 
 
2. The Commission directed to issue notices to the parties. The reply may be 
filed by respondents by 30.12.2011, with copy to the petitioner, who may file its 
rejoinder, if any, before 12.1.2012.  
 
3.  Matter shall be listed for hearing on 17.1.2012.   

 
                                                                                
                       Sd/- 

                            (T.Rout) 
                                                                                         Joint Chief (Law) 
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